
OFFICE OF THE Cl HEP JUDICIAL MAGISTRATE: WEST DISTRICT:TIS HAZARI
COURTS DELI-ll

MO_DllilC!'\TlOB TN DU'I'Y RO,S'l'l-IR OF JUDICIAI. MAGlS_'l'RA'l'E FIRST CLASS
l-‘OR 'l1l_l_~I MONTH OI;',_JUl.Y -202a

_ In view of the request of Sh. Anshul Singhal, l.d. JMFC-04, West District, Delhi (Duty

Magistrate on 18-07-2026) for exchange of his duty as he has been nominated to attend
"Conference on New Criminal Laws, 2023(BNS, BNSS and BSA)" at the Delhi Judicial Academy,

Dwarka, New Delhi on 18-07-2026 the following modification in the Duty Roster of Judicial
Magistrate First Class, West District, Delhi, for the month of July-2026 (reference No 1267-
1323/CJM (We$t)DR/2026 Dated 12-06-2026) is being made:-

|Sr. Name of the Judicial Magistrate First Class ‘Working Holiday Room I
f!\Io. days No.

I01 Sh. Anshul Singhal, bd. JMFC-O4 268
_ R/o Flat No. 706, KKD Judicial Residential Complex, Type-IV, 02-07-2025

l Karkardoom, Delhi 110032
!02 Ms. Moksha Rains, l.d. .lMFC- t t 18-O7-2026 206

R/0 2072, Delhi Administration I-‘lets. Gulabi Bagh Delhi 0 .

Rest of the conditions shall remain unchanged in the Duty Roster of Judicial
Magistrate First Class, West Disuict, Delhi for the month of July-2026 ference No 1267-

1323/CJM [We5t]DR/2026 Dated 1 2-06-2026). itC ie Judi ‘a . agistrate
» - tvedilismct, Delhi>1 l‘-l";\1<>...l..»'J.i\t,-.'.~§l..."........5§..cJ1\/ttwesti/nit/2026 Dated, Delhi the 01.;Q7. .1202 6.

Copy forwarded for information and necessary action to:-
01. The IIon'ble Registrar General, I-ligh Court of Delhi, New Delhi

Through Ld. Principal District & Sessions Judge, (West],Delhi
02. 'l'he l.d.Principal District 8: Sessions Judge, (HQ), Delhi
03. The l.d. Principal District 8: Sessions Judge, (West), Delhi
04. 'l'he Ld. Principal District & Sessions Judge all district Delhi/New Delhi
05. The Ld. officer Incharge, Pool Car, Tis I-lazari Courts, Delhi
06. The Ld. CJNI, all District, Delhi/New Delhi,
07. The Ld. ACJM & All l.d. Judicial Magistrate First Class West District, Tis I-lazari Courts,Delhi.
08. The Director of Prosecution, Tis lla;.::: I C‘ arts, Delhi.
09. The Commissioner of Police, Delhi
10. The I G (Prison), Tihar Jail, Delhi/New Delhi. _
ll. The Secretary, Bar Association, Tis Hazari Courts, Delhi
I2. The Supclt.Jail, New Delhi/Lock-Up lncharge, Tis l-lazari Courts, Delhi
13. The Admn. 0fficer(Judl), llindi Department, R. No. 237, Tis iiazari Courts, Delhi
14. Law Officer, Tihar Jail, Delhi/New Delhi.
15. l-‘or Uploading on centralized web-site through LAY!-IRS ._ .
l6. 'l'hc Video Conferencing, R. No. 254, 'l‘is llazari Courts, Delhi.
l7. The Care Taking Branch (liq) Bl West Tis Hazari Courts. Delhi
18. The Reader to the court of undersigned.
19. The Cash Branch, West District, Tis " '1' Courts, Delhi.
20. PS to Ld. Principal District and Sessions Judge(West) District, Delhi
21 Office file l.\ - icial

VV?l)‘;mct, Delhi


